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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH SITTING AT NEW DELHI
ORIGINAL APPLICATION NO. 1007 OF 2019

IN THE MATTER OF:

PRIYANKA MODERN SR. SECONDARY SCHOOL....APPLICANT
VERSUS

VPRCHBANDDORS. s RESPONDENTS
AND IN THE MATTER OF:

REJOINDER AFFIDAVIT ON BEHALF OF APPLICANT IN

RESPONSE TO THE INSPECTION REPORT DATED

10.12.2019 FILED BY U.P.P.C.B.

.1t is submitted that the abovementioned original
application was listed for hearing before the Hon'ble
National Green Tribunal on 13.11.2019 and the Hon'ble
Tribunal was pleased to issue notice to the respondent
and directed the UPPCB to funish the inspection report
before the Tribunal regarding the alleged pollution and
damage done by M/s Dhampur Sugar Mills ( distillery
unit).

2. However the UPPCB has inspected the premises of the
sugar mill on 10.12,2019 and furnished the same before
the Hon'ble National Green Tribunal.

3. It 1s pertinent to mention here that as per the inspection
report furnished by the UPPCB it is very much clear that
the building of Priyanka Modern School is only 100

meters away from the distillery unit and the 84 meter
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chimney of the boiler is only 135 meters away from the
institute. From the aforementioned caleulations it is very
much clear that there is always a prospect that if any
unfortunate incident happens then the students which
are studying in the school/ institute will bear an
irreparable loss.

. As per the letter of health checkup organized by the Chief
Medical Officer Bijore on 14.01.2020 it is evident that
children of Privanka Modern School as well as natives of
the suburbs are very adversely affected by the pollution
of the M/s Dhampur Sugar Mills ( distillery unit ).

It 18 significant to peint out that as per the health
check report dated 14.01.2020, out of 75 students of
Privanka Modern School, 18 students were with irritation
in eyes, | with respiratory tract infection, 3 with
headache, 4 with cough, 1 with abdominal pain and all
this is due to the pellution done by distillery unit to the
environment.

As the same time instance 3010 students of Privanka
College of Medical Sciences and Research center were
examined and out of which 12 students found with
irritation in eyes, 3 with Dysponea and many with other
complications. So there by with the aforementioned data
it is clear that the industry has done much damage to the

surroundings and specially posing a chronic health
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danger to the student of the educational institution
which is adjacent to the sugar mill ( distillery unit ) and
with its massive boiler unit also. A copy of medical

cxamination report dated 14.01.2020 is annexed

herewith and marked as ANNEXURE RA-01(PG.

NO. TO ).

—_—mt

. Further from the inspection report dated 10.12.2019 it is
evident that RSPM at different point within the industrial
premises and as well in Priyanka Modern School were
found more than the prescribed norms. The main reason
of the above limit of RSPM value in ambient air quality is
due to handing of bagasse, heavy vehicular movement, fly
ash handling in the industry and heavy vehicular traffic
near Privanka Modern School.

Therefore it is pertinent to point out at this juncture
that:
(a).there is no permanent wall structure has been made
by the industry to prevent the dust from going towards
the school premises which is affecting the students and
no sprinkles were setup to prevent dust emission.
(b). the conveyer belt of the bagasse is not 100% covered
to prevent the emission of dust into the environment,
(c). the vehicle which carry fuel are not covered with

green sheet,
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(d). no proper sprinkling on the bagasse is being done to
prevent it from from being scattered in the environment,
(e). no green belt has been maintained by the industry to
prevent pollution,

(. and no safety measures have been taken by the
industry in case of boiler of the distillery unit as the

distance of the boiler is too close to the school.

6. in the light of above facts and circumstances the
deponent urge to this Hon'ble Tribunal to direct the UPPCB to
take strict action on the M/s Dhampur Sugar Mill | distillery
unit | and also direct the industry to shift its boiler unit to

some some other place in the premises.

g THROUGH,

Fd
SHARAD CHAUHAN, AKSHAY RANA

ADVOCATES
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH SITTING AT NEW DELHI

ORIGINAL APPLICATION NO. 1007 OF 2019

IN THE MATTER OF:

PRIYANKA MODERN SR. SECONDARY SCHOOL....APPLICANT
VERSUS

U.P.P.C.B AND ORS. ...RESPONDENTS
AFFIDAVIT

I, Privank rana, aged about 31 years,currentlymanager of the
Priyanka Modern Sr. Secondary School having its address
Sehora Road, Dhampur, district Bijnore, Uttar Pradesh-
271303presently at New Delhi, do hereby solemnly affirm and

state as under:

I. That | am the Applicant in the above mentioned Original
Application and | am fully conversant with the facts and
circumstances of the case and as such competent to
swear this affidavit in my personal capacity.

2. That I have read and understood the contents of the
affidavit and hence swearing the present affidavit.

3.1 state that the contents of the above stated original
application which has been drafted under my

instructions and the same is read over to me in my
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vernacular and the contents are true and correct to the

best of my knowledge and belief .

VERIFICATION

| the above named deponent, do hereby verify that the
contents of the above affidavit are true and correct to the
best of my knowledge and beliel. No part of it is false and

nothing material has been concealed therefrom.

Verified at New Delhi on the  day of june ,2020.

THROUGH, /07

[SHARAD CHAUHAN, AKSHAY RANA)
ADVOCATE
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